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s TREgT S TSHR JAT9F

% feeett, 20 |7, 2026

FT.3T. 1481(3).— FeIT TR 7, T g Aferf=aw, 1956 (1956 T 48) (orer za¥ zae
TET I<h ATSTHAAT Fgl TAT ) il 1T 3F il ST (1) o T ST AT T I T & G2 T dad
AT TSTHRT HATAT T ATIH=AT HEAT F1.377. 540(E) air@ 03/02/2026, ST AT o TSI, FATETI,
AT 1, @Ue 3, ITEE (ii) | THIAT 61 T o7, FRT AR TST & HIATIE (5ed § TR TSTHANT AEHITT
- AT - AFADIE- TZRTY / FAtedh ST PAhies g Bt 7 418/800 & .77, 547/000 F @Eve
F FETT (22 /3S A FT a4, $A(R) |, AL, THeT S TATAT o o7 IH ATAGLHAT F UG, SATLAT
# AT g %7 9519 F27 % A0 arery iy = iy of ;

ST ITh ATERLAAT 7 AL Ih ATTHAAT T & 3F Al ITLTT (3) o el a<ra 13/02/2026 Fr
ATFRAT (HETBT) 3T <fAeF SR T (3RS A1 § SehTiord f&ham am o ;
SR FETH TTTETLT il €T 3-TT o dgd 1AL AT 917 g2 &, Tore 9% o= o mm 8 e s9&r

3T = T Raee BT =,

S HETH ITTERTET 7 S<h STTSHIH &l &T<T 39 il STLTIT (1) F TTAL |, Fweal T TEHTL I SqAT
fe s fe;
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qd: T, Feal T LRI, AT TR 6T Ih RATE ITH BT T I A I AT HI| it a7 39
T ITLTT (1) BT T& AT T THNT Fd U, g =TT FAT ¢ 196 3 A= 1 § A= ag i &1 @i
TS % forT st 3 ST =Ry

ST T, Fea 1T GLHIY, IH ATAVIH 0l 1T 39 6l ITLTIT (2) F AT | T =TT FLAT g o6
TH ATIGAAT o TSI § TR T, I ATLAT | AT JH a9t Aeaal § 6 grhe e ivas 9 9
Feal T gea § [Afga gr Srust |

AAT

AETY TS & FIATIX ored H TR TSTHT AG A - HIATIY - SAFHADIE- WY / FARIEH HHAT
Fierhiees d@ur Tt & 418/800 & T.#t. 547/00 T & forg srsiw Y ST ATt GL=T AigT srerar
ga=aT R faam

[T 7 AT FERTE || R 71 A1 AT |

EALES g Ee | YR F R | g A vk | gRareEe | qEH Raes
e T (TFRITH) FRAAT HT ATH

1 310 EEl IEUIETC 0.1812|[7#er F7gL e,
9T TETE T4t
frerer fagar e,
ERIRUREIGRICH
THTH AL, Ao
T gFaeft, T
L9 T3, THT
TR 35T,
farsTr fager 1,
O fAage AL,
2 316 sy IO £ 0.0441|[¥TuTer 97T TgTH,
FRIT 9T Mg
3 316 GEl LOIETSES 0.0442|[qeMT 392 Mo,
FIrTeT Sgeft TeaT

T T ATH: AAIL
4 |25 |[Fsft [ || 0.067 [T 357 T |
5 26 fash LUIETES 0.1636|[|fadT e 941,
orrfer Y AT

TAH, HATT AT
FITS, 9T ATLTIIT

BRI
6 76 EELl WTehea? 0.3356||FFopHTE e

e, FLAT Fhord
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ATITSH, AT
T GSHT

0.2636

IEEIEIER: NS
TR, Frefarer
TET ATSHE, ITET
JTET AT,
GEIRGIEN
ATSHE, TANTETS
TET AT,
[EERIREIEL
ATSHE, H57F 1T
ATSHE, TIHATT
EIELELERC]

0.05

ERUGRIERCICIRIES
QT ATERT
GIEUERIEETS
et @Tfor
ATSHE, TSALHTT
AT ATSH,
qefTv RrgfeT
ATSHE, gAleT
rerfenT ATeqw,
EREIEIRED
ATSHE, TMH
FISTET AT,
RGEENED

AT,

T T ATH: ART

9 104

0.1989|[orer TamTT BaTE

10 106

1.1338

ERIEKERNEIEIRE

—~
(s, b4

IERIRERIE]

BEICETECE LT
B ERRIE)
ERUEREERE

FghTd ST 1Td
IBEICETMCFEIE]
owT TTSTer
BEICERSE CRIE ]
kR IEERARE LA
IGEICETMTEEE]
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T AT
EERRCEICERS
EREISEER]
IBELEGMREIET
TITAT FTT
IGELFEDS

Total 2.4821
[®r. /. NHAI/PIU/SLP/LA/AD-2021-22/3A/3D1]
g IfiET, fAgers

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 20th March, 2026

S.0. 1481(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S40(E) Dated:03/02/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (Six/Eight-laning etc.), manintenance management and operation of
National Highway, in the stretch of land for newly proposed Ahmednagar - Solapur - Akkalkot- MH/KN Border
Greenfield alignment from Km. 418/800 to Km. 547/00 (Maharashtra Section) in Solapur District in the State of
Mabharashtra.

And whereas the substance of the said notification has been published in “Lokmat” and “Indian Express” both
dated 13/02/2026; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired, with or without structure, falling within the stretch of land for the
newly proposed Ahmednagar - Solapur - Akkalkot- MH/KN Border Greenfield alignment from Km. 418/800 to
Km. 547/00 in Solapur District in the State of Maharashtra

State: MAHARASHTRA |District: SOLAPUR
SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Name of Land
Land (in Hectares)|| Owner/Interested
Person
Lt | 2 L3 I 4 | 5 | 6 |

[Taluk: Barshi |
|Village: Kasarwadi |

1 310 Private Agriculture 0.1812(|Ramesh Narhari
Kale, Deepa Prasad
Dalavi, Nilesh Vithal
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Kale, Usha
Shashikant Mane,
Manju Narendra
Gavali, Usha
Tukaram More,
Rohini Arun
Suryawanshi, Megha
Harish Raut, Rama
Ramdas Dalavi, Vijay
Vithal Kale, Apak
Vithal Narhari

316

Private

Agriculture

0.0441

Ganesh Shankar
Gavhane,
Chandrashan Shankar
Gavhane

316

Private

Agriculture

0.0442

Sudhir Dashrath
Gavhane, Dashrath
Ambrushi Gavhane

Village: Alipur

l4

25

| |Private

| |A griculture

0.0671 ||Vastala Udhav Pawar |

5

26

Private

Agriculture

0.1636

Savita Sudhakar
Pawar, Shalini
Narayan Halame,
Santosh Narayan
Halame, Sangita
Hanumant Karade,
Sharad Narayan
Halame

76

Private

Agriculture

0.3356

Kirankumar Sharad
Khardekar, Sandhya
Sujit Vedpathak,
Lalita Sharad
Khardekar

Village: Sasure

7

96

Private

Agriculture

0.2636

Jijabai Subhash
Tamshetti, Kashinath
Baba Zhadmukhe,
Dada Baba
Zhadmukhe, Nagnath
Baba Zhadmukhe,
Prayagabai Baba
Zhadmukhe,
Vishwanath Baba
Zhadmukhe, Sanjay
Baba Zhadmukhe,
Somnath Baba
Zhadmukhe

97

Private

Agriculture

0.05

Jyotiram Saudagar
Palkar, Bhaskar
Saudagar Palkar,
Shrikant Manik
Zhadmukhe,
Rajkumar Manik
Zhadmukhe, Sudhir
Sidhaling
Zhadmukhe, Sunil
Sidhaling
Zhadmukhe, Jayashri
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Deepak Zhadmukhe,
Ashok Kondiba
Zhadmukhe, Suman
Manik Zhadmukhe

Village: Vairag

9 104 Private Agriculture 0.1989||Ganesh Navnath
Khendad

10 106 Private Agriculture 1.1338|[Prataprao Shivajirao
Nimbalkar,
Krushnarav
Vinaykrav
Nimbalkar,
Chatrapati Agro Co.
Op. Industries
Maryadit Vairag
Chairman
Chandrakant
Dattajirao Nimbalkar,
Chandrakat Reshma
Rajesh Nimbalkar,
Yuvraj Phattesinh
Nimbalkar, Sidhraj
Bhagvatrao
Nimbalkar, Shivraj
Sanjay Nimbalkar,
APAK Swapnali
Sanjay Nimbalkar,
Satyajeet Sanjay
Nimbalkar APAK
Swapnali Sanjay
Nimbalkar

Total|| 2.4821|| |

[F. No. NHAI/PIU/SLP/LA/AD-2021-22/3A/3D1]
SHAIKH AMINKHAN, Director
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